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Memorandum from Steel Employees’ 
Trade Union, Rourkela

1613. SHRI ROBIN SEN: Will the
Minister of STEEL AND MINES be 
pleased to state:

(a) whether Government have re-
ceived memorandum from the Steel 
Employees’ Trade Union, Rourkela;

(b) if so, nature of demands placed 
in the memorandum; and

(c) the reaction of Government 
thereto?

THE MINISTER OF STEEL AND 
MINES (SHRI BIJU PATNAIK):
(a) to (c). The Hon’ble Member is 
presurrtably referring to the charter 
of demands submitted by the Steel 
Employees* Trade Union on the 29th 
April, 1977 to the General Manager, 
Rourkela Steel Plant. The demands 
placed on the Memorandum relate to 
service matters such as payment of 
incentive bonus, housing, educational 
and medical facilities etc., etc.

The matter is receiving attention of 
the General Manager of Rourkela 
Steel Plant.

Alleged corruption in IISCO

1614. SHRI ROBIN SEN: Will the
Minister of STEEL AND MINES be 
pleased to state:

(a) whether he is aware that' ram-
pant corruption is prevailing particu-
larly in IISCO in Burnpur and KuKi 
in respect of recruitment and employ-
ment among some of the officers; and

(b) if so, steps contemplated to put 
a stop to these malpractices?

THE MINISTER OF STEEL AND 
MINES (SHRI BIJU PATNAIK): (a) 
and (*>). No specific cases In this re-
gard have come to notice. Recruit-
ment in IISCO’s works at Burnpur as 
well as Kulti is made according to 
prescribed procedure through a Selec-
tion Committee.

Task Force for unorganised labour

1615. SHRI VASANT SATHE: Will 
the Minister of PARLIAMENTARY 
AFFAIRS AND LABOUR be pleased 
to state:

(a) whether Government are con-
sidering special steps/action to ameli-
orate the working and living condi-
tions of unorganised labour both in 
urban and rural sector;

(b) whether there is a proposal to 
set up a Task Force to look into the 
conditions of these labour;

(c) if so, the main features thereof; 
and

(d) what action has been taken/ 
proposed t0 replace contract labour
b y  labour co-operatives?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR 
(SHRI RAVINDRA VARMA): (a) to
(c). There is no proposal at present 
to set up a task force to look into 
the conditions of unorganised labour. 
However, Government propose to give 
high priority to the betterment of 
the working and living conditions of 
unorganised labour.

The problems of labour in the un-
organised sector came before the Tri-
partite Labour Conference on 6-7th




